H TEM NO. 42 I'N COURT NO 1 SECTI ON X'V

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).4420/2006

(From the judgenent and order dated 21/11/2005 in LPA No.1135/2005
& LPA No. 1136/ 2005 of The HI GH COURT OF DELH AT N. DELHI)

K. A. ANSARI & ANR Petitioner(s)
VERSUS
| NDI AN Al RLI NES LTD. Respondent ( s)

(Wth office report)

Date: 31/08/2007 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE B. N. AGRAVAL
HON BLE MR, JUSTI CE P. P. NAOLEKAR

For Petitioner(s) Ms. Ni sha Bagchi, Adv.
Ms. Meenakshi Arora, Adv.

For Respondent (s) M. RS Suri, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Pl ace the petition after six weeks.

[ Al ka Dudeja ] [ On Prakash ]
Court Master Court Master



